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Russia are going to affect this deal
about the setting up of the factories
or delay it for some time?

Shri Jawaharlal Nehru: How can I
say about that?

Mr, Speaker: The Prime Minister
has already made a statement. Shri
Tyagi.
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Shri Raghuramaiah: The project
is going on. The second prototype
has been got ready sometime back.

12.11 hrs.

STATEMENT ON VISIT TO ASSAM
AND OTHER MATTERS

The Prime Minister, Minister of
External Affairs and Minister of
Atomic Energy (Shri Jawaharlal
Nehru): Sir, I should ljke to make a
brief statement with regard to my
visit to Tezpur and other parts of
Assam in the last two days.

First of all, if I may say so, I found
both our Army and the. people of
Assam in very good heart. Yester-
day morning, the wounded prisoners,
whom the Chinese had returned in the
course of the night before last, arriv-
ed. It was a long journey for them
by road, With our Red Cross people,
they arrived at 5 A.M. yesterday in
the hospital at Tezpur. I saw them
a little later. They were tired after
their long journey. Some are serious-
ly wounded; some are less seriously
wounded. In the course of yesterday,
they were all brought to Delhi. They
are in the Delhi hospital now.

Hon. Members have often asked
questions about the Chinese with-
drawals. I cannot give them any de-
finite information yet. Broadly, news
comes to us which is not precise that
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in the rear they are withdrawing and
from some other points they have
withdrawn, But they were still there
in the main arcas till yesterday, that
is to say, it is obvious that this hand-
ing over of the wounded prisoners
took place at Bomdi La which is one of
the front areas. They were there then.
But there are some indications that
they are withdrawing from various
places. More definitely, I cannot say;
we have to wait and see.

There are a number of call atten-
tion and other notices. I do not know
if you have admitied them.

Mr. Speaker: I only sent them on
to you so that when you reply to the
debate on the cease-fire, you may ans-
wer them. That is all.

Shri Jawaharlal Nehru: Yes. If you
will permit me, I shall very briefly
say one or two words. There is
nothing very much to be said.

There are a number of notices about
the reported news of the closure of
Indian consulates in Lhasa and
Shanghai. That is true. For some
time past, we have been thinking of
that, and our staff has been gradually
moving away from there. Now,
finally, they have been closed, and
the Chinese authorities have been
asked to close their consulates in
India—in Calcutta and, 1 think,
Bombay. We have fixed the 15th
December for the final closure on both
sides of these consulates.

I have stated previously that on the
day after the cease-fire announcement,
and two days and three days after,
there were some incidents of firing by
the Chinese soldiers on some of our
forces or troops, mostly those who
were returning, stragglers and
others. I might mention that
the process of these people
coming back has continued, and it has
been much expedited by our air force,
helicopters going and tracing them
and bringing them back if they are
wounded, and otherwise also helping
them to come back. Every day some
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people come back. There are heavily
wooded areas round about and it is
not very easy to spot them. They
have had a hard time because some-
times for 12 or 14 davs they have
been wandering about without any
supplies, foot-sore, sometimes some-
what unwell. Those who have come
back are recovering well. Some
others we hope will also come back.

Last time I stated that in these
cases of firing taking place on the
23rd, 24th and 25th November on
some of our forces there were no
casualties, A  further information
indicates that there were a few casual-
ties—three; one killed and two
wounded; and again at another place
onc NCO was killed, two officers and
other ranks were killed and one other
is bclieved killed and one other rank
was wounded. This was in the fourth
week of November. We have receiv-
ed no other information of any other
breach of the cease-fire.

Then there is a question about
what I said, what I am reported to
have said in a broadcast given to the
British Broadcusting Corporation,
something to the effect that the Indian
army would drive the Chinese from
NEFA and considerable portions of
Ladakh, and I am asked why not the
whole of Ladakh. I have not seen the
whole thing. We had been discussing
and talking about the immediate
stage, the interim stage rather, not
the final stage, chiefly concentrating
on that and the consequences of the
offer they made about cease-fire and
withdrawal. I think there is a ques-
tion about that too. On that, as 1
have stated, the Chinese have stated
that they will withdraw definitely
behind the McMahon Line, they will
withdraw altogether behind the Mc-
Mahon Line. They have stated that
they will have some check posts, but
even those will be behind the Mec-
Mahon Line.

As for the other questions, 1 will
not go into them now—matters of
controversy -between us are abgut the
area from which they have with-
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drawn, that is to say, what their
position wi'l be, whether we shall put
up our check posts or civil adminis-
tration or police administration etc.
All these statements which I have
mude refer to this interim stage and
not to the final position which may
arise.

I think I have dealt with all the
points. There is something about
Kashmir too. I do not think that
needs any reply from me. It says that
pressures are being brought. As the
House knows, we have agreed to meet
at a ministerial level with represen-
tatives of the Pakistan Government.
No date has been fixed yet. I learn
today on my return that an enquiry
has been made from Pakistan about
the date and place of the meeting.
We shall consider that and send a
reply soon.

Shri Hari Vishnu Kamath (Hoshan-
gabad): On a point of clarification.

Some Hon. Members rose—

Mr, Speaker: Order, order.
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Shri Hem Barua: May I ask a
clarification from the Prime Minister?
It is reported that he made a state-
ment at Tezpur to the effect that the
Chinese line of November 1959 is not
different from our claim line. But
Khinzemane and Longju—these areas
in NEFA are affected. Over and above
that there is a disturbing news item
in the New York Times which is to
the effect that the Prime Minister is
ready to concede the Aksai Chin area
in Ladakh to China. All these are
disturbing news when the Prime
Minister says in Tezpur that Ladakh
is mportant and about NEFA there is
nothing much. We are naturally dis-
turbed over all these and I should be
very happy if the Prime Minister
clarifies this position and enlightens
us.

Shrj Jawaharla] Nehru: We are not
expected to reply to statements made
by newspapers, Indian or foreign, out
of their minds. But as I said a little
while ago, most of the talks have been
about the present situation, that is,
about the proposals made by the
Chinese and the counter-proposals
made by us. They have mothing to
do with the fina] disposition or final
settlement, or whatever it may be. In
this perhaps there is a confusion. I
did say in Tezpur, as far as I remem-
ber. that the Chinese proposals are
that thev will withdraw their forces
behind thr McMahon line, the ridge.
The McMahon line produces a con-
fusion because the Chinese have their
own version of the McMahon line.

Shri Hem Barua: There are <4wo
McMahon lines.

Shri Jawaharlal Nehru: Their own .

version ig about four or five miles on
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this side of the ridge, Therefore, the
best thing is to describe it as water-
shed which is a definite, geographical
fact, So, they will be withdrawing
according to them behind that water-
sheq I am not sure; not behind the
water-shed; they have said the
McMahon line; which line they mean
I am not quite sure.

In order to remove a good deal of
confusion that has arisen we are issu-
ing a pamphlet{ containing Mr. Chou
En-lai’s letter and one or two of my
letters to him in reply and a number
of maps of these various lines, ete. I
hope they will be ready by this even-
ing, may be tomorrow. They were
really meant to be sent to our
Missions abroad. But I am sure they
will be available to this House. I may
not be able to give enough copies to
every Member but some copies will be
placed in the Library.

Shri Hem Barua (Gauhati): Sir, on
a point of order., The other day 1
said that when Parliament was in
session no statement affecting this pro-
posal should be made outside. As an
instance, I pointed out Mrs. Lakshmi
Menon’s statement in Rangoon. Then
you were pleased to say that it was a
very simple statement about clarifica-
tion and we were satisfied. But here
is another statement made by Mrs.
Menon at Colombo on December the
4th, She says “Neither in NEFA nor
in Ladakh would India be restrained
by the 20 kilometres limit placed by
the Chinese cease-fire plan.” She says
again: “India would not accept the
20 kilometre limit on her advance
after the Chinese pull behind the
November 7th, 1959 line.”

I congratulate her for making such
a statement. It is a very bold state-
ment to make. But what disturbs me
is this. When Parliament is in session
this statement which affects the poli-
cies of the Government is not made
here. The Government has not so far
defined its policies or attitudes so far
as Chinese proposals are concornod.
When she makes an authoriative
pronouncement like that, when the
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Parliament is in session, I think a
point of order naturally arises ang it
is up to you to decide what should
be done and what should not be done.

Shri Jawaharlal Nehru: I do not
understand the hon. Member calling
this a point of order and objecting to
my colleague, Shrimati Lakshmi
Menon, making a statement. Here she
is. in Colombo, speaking to various
people, answering questions from the
Press, etc. It is obvious she has to say
something. Everything she has said is
stated in my letters to Mr. Chou En-
lai, which have been placed before
the House.

Mr. Speaker: What the hon. Mem-
ber says is that this statement of Mrs.
Lakshnii Menon is at variance with
the gencral policy mentioned here in
Parliament. That is what he is trying
to make out, that there is some con-
flict between the two.

Shri Jawaharlal Nehru: No, Sir,

Shri Hari Vishnu Kamath (Ho-
shangabad): With regard to the pri-
soners of war transferred at Bomd:®
La, is there any information availa-
ble with the Government, either from
the Chinese Government or wvia the
Red Cross as to the total number of
Indian prisoners of war with the
Chinese, among them how many sick
and wounded, and whether the
Chinese authorities are proposing to
release any more prisoners of war
to the In.’an Government.

Then, on the same point of order,
I submit that the decision to close
the Shanghaj and Lhasa Consulates
should hav: hern conveyed to the
House before it was given to the
Press. It was a policy decision. We
have raised that point very often in the
House about severance of diplomatic
relations. So far Government had
said that they have had made wup
their mind. Now suddenly they have
told the press that they have decided
to close the consulates at Shanghai
and Lhasa. This at least is a major
policy decision which should have
been conveyed to the Parliament,
when it is in session.
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Mr. Speaker: That policy decision
was long ago and in pursuance of
that, these things have been taking
place. There is nothing new in that,

Shri Hari Vishnu Kamath: The
Prime Minister said in the House not
once or twice, but several times that
no decision has been made, with
regard to that.

Mr, Speaker: I would request hon.
Members—I have requested the hon.
Prime Minister also—to Tremember
that we can discuss all these things
on the 10th when we take up the dis-
cussion on the cease-fire. The Mem-
bers can raise all these things then.
Now the Prime Minister has made a
few observations and therefore I
allowed two or three questions, but
it should not be in such details,
because that discussion is coming up
and we should not anticipate what
that discussion is going to be. The
Members have a right and a chance
in the very near future to put all
these points across. (Interruptions).

Shri Harl Vishnu Kamath: It may
be ruled out as irrelevant to the
discussion on the 10th.
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Shri Ranga: I have one or two
points to mention in this connection I
had taken the occasion to write to the
Minister of Parliamentary Affairs to
make it possible for some of us in the
House from different parties to go to
those areas . . .

Mr. Speaker: That is quite a diffe-
rent thing.

Shri Ranga: (Chittoor): It is not
quite so different, What has happen-
ed is, it has been 'made possible—I
do not know how—by the Government
or by themselves for the representa-
tives of the ruling party to visit that
area, But we are not quite sure that
if we were to go to those areas, whe-
ther similar opportunities or similar
facilities should be given to us. We
do not want any special facilities or
special favours. That was why I made
that suggestion, that representatives of
the different groups would be given
an opportunity of going there, getting
in touch with the conditions there and
also making our contribution to boost
up the morale. We are glad that
the Prime Minister has made his
visit. Now, I would like to know
whether they thought of making
any discrimination at all. I am
not suggesting anything. If they
have not thought like that, I want to
know why it is that Government do
not take the trouble to take advan-
tage of my offer. It is not as
if that we want pleasure-trips any-
where. I am sure other friends also
have not gone there merely for a
pleasure-trip. They thought it was
their duty to go there, and so they
have gone there and had the facilities.
Would we be given the same facili-
ties? And why is it that Government
would not think of providing these

facilities to the representatives of the

other parties also?

Shri Jawaharla] Nehru: I do not
quite know to whom the hon. Member
is referring. Some little time ago, 1
read in the newspapers that a con-
siderable number—about 40—of
Members of Parliament were going.
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Shri Hem Barua: Organised by the
AICC.

Shri Jawaharlal Nehru: May be.
Immediately I got a telegram from.
the Chief Minister of Assam and
others protesting against this invasion
by a large number of Members, for
the simple reason that normally they
are welcome, but, at the present
moment, all those people there are so
heavily occupied that it is difficult to
provide transport for them; it is
difficult to arrange accommodation.
There is great difficulty about
accommodation in Tezpur, because
many things are concentrated there.
The Assam Government is function-
ing at Gauhati and not from Shillong.
now. They pointed out that they
would welcome one or two at a time.
So, I ventured to suggest to the Cong~
ress President that he better restrain
too many people from going there; if
one or two  people want to
go there, they are welcome.
If any person wants to go there and
live in the villages there for a few
months without any responsibility on
the Government there, then they are
welcome.

Shri Ranga: For a few months?

Shri Jawaharlal Nehru: Yes; I said
“for a few months.”

Shri Ranga: Why should they go
there for a few months?

Shri Jawaharlal Nehru: I merely
mentioned what we said; and what is
what they said, and I agreed. There
are a number of people doing extra-
ordinarily good work, men and women,
living in the villages there, and the
administration there has praised them
when I went there. They have no
responsibility for them. The authori-
ties there do not afford them jeeps.
These people simply go there, from
village to village, or stay in some
village and talk to them. This kind
of visit does a great deal of good. But
it is physically difficult for them; if a
number of people go there, to make
arrangements at present, because
many things are being re-arranged
and stabilised,
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So far as the military are concerned,
if I may say so, that has nothing to do
with Members of Parliament. They
also felt that if a number of people
come there it comes in the way of
their work at the present moment. So,
any individual can go; there is no ban
on anybody going, but in regard to
transport and accommodation and all
that there, there are certain difficul-
ties.

Shr Hari Vishnu Kamath: What
about the prisoners of war—whether
there is going to be any further trans-
fer; also, what is the position with re-
gard to the closure of our Missions in
Lhasa and Shanghai?

Shri Jawaharlal Nehru: The last
transfer took place the night be-
fore last. The Chinese, as the House
knows, offered to hand over a number
of injured prisoners. It was their
offer. They have not given us any
information about the number of pri-
soners they have and whether they are
going to send them back or exchange
them. But, they have, as far as 1
remember, in the course of the pro-
posals, said that when some kind of
preliminary arrangemeni is agreed to,
which we have been discussing then,
next step should be that some officers
of ours and theirs— il is about this
very arrangement and not about final
matter:—should decide where there
should be the check-posts, ours and
theirs; there, they have said they might
also consider the exchange of priso-
ners etc.

Dr. L. M. Singhvi (Jodhpur): There
have becn persistent rumours and re-
ports in the newspapers about the dip-
lomatic excesses and misbehaviour
which the Chinese authorities have
been perpetrating upon our missions
in Lhasa and Shanghai. Would the
Prime Minister care to give us some
details and the reasons and the cir-
cumstances which have led us to close
our missions there. Secondly, I want
to be clear where we are definitely to
resume control of the territories from
where the Chinese are to withdraw.
We would like to know very clearly
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about this. I would like to know very
ciearly about it,

4748

Mr. Speaker: So far as those Mis-
sions are concerned, there have been
persistent demands here that we
should withdraw.

Dr. L, M. Singhvi: Rumours and re-
ports have been persisting in the Press.
It is not something in the public inter-
est, If that is so, I would like to know
it from the Prime Minister.

Shri Jawaharlal Nehru: Sir, as you
were pleased to say, this matter of
treatment in our Consulates, especially
at Lhasa, has repeatedly come up and
I have given an answer. They have
been in considerable difficulty there
and could not perform any useful
function. I am not referring to any-
thing particular that happened very
recently. But this matter has been a
continuing one, and we thought that it
was not at all helpful to us for them
to continue there. So we decided to
ask them gradually to withdraw. By
“gradually” I mean, first of all they
sent their women folk here and some
other things, and then the Consul
General himself withdrew,

As far as the second thing is con-
cerncd—what was it.

Shri Ranga: About effective control.

Dr L M. Singhvi: Where we arc
tn resume effective control,

Shri Jawaharlal Nehru: That is just
the point we are arguing about; that
is, this effective control can either be
by some kind of an agreement or by
force—there are only two ways of
doing it. Now, we are at present dis-
cussing what can be done in this in-
termediate stage. before we discuss
other matters, by some kind of an
agreement.

Shri Hari Vishmu Kamath: May I,
Sir, by your leave, request the Prime"
Minister to communicate decisions on
important matters to Parliament be-
fore they are given to {he Press so
long as Parliament is in session? That
must be done:
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Shri Jawaharlal Nehru: I communi-
cate everything. What are the impor-

tant matters and what are unimpor-
tant?

Shri Hari Vishnu Kamath; Closure
of Missions.
Shri Ranga: Mr. Speaker, Sir

Mr. Speaker: Order, order. We can-
not continue indefinitely with this
question.

Shri Ranga: It js not the same ques-
tion. I am not continuing with the same
subject, otherwise I could have gone
on with all that I wanted to ask. But
a specific point was raised and an
answer was given, whether it was
satisfactory or not. I have another
point. The Prime Minister has made a
stetement. It was published in the
Press. He also referrad to it. It gives
us the impreszion that 50 far as he can
think about it there would not be so
much of difficulty in gaining effective
control over the area wc had lost re-
cently in NEFA. Therefore, the only
outstanding, rea!, big difficulty would
be in the case of Ladakh. Are we to
understand that this sort of statemonts
can possibly be muade outside the
House when the House is in gsession
because it is a very important mat-
ter?

The second thing is, the report from
the New York Times assumes great
importance in the light of the state-
ment that the Prime Minister is sup-
posed to have made. There it has been
published and given very great pro-
minence in the papers. Is it proper,
since the House is going to be given
an opportunity of discussing this mat-
ter on Monday, for the Prime Minis-
ter to make such an important state-
ment? If that is so. even if you hold
it ag proper what is the justification
for the Primc Minister to say that he
thinks contrary to all that has hap-
pened in the past in NEFA area, that
in NEFA area it is fiot going to be a
major problem and tho oal problem
is going to be in the cas: of Ladakh?

Shri Frank Anthony (Nominated—
Anglo-Indians): May I ask one ques-
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tion? Are we to take it that the Go-
vernment has changed its policy as
originally announced? As I understood
it, Government said that we would
never negotiate with regard to re-
occupation of our territory, From what
the Prime Minister has just said, I
have understood that we are now dis-
cussing with the Chinese whether we
should re-occupy our own territory in
the NEFA area,

Shri Ranga: He used the word
“force”.

Shri Jawaharlal Nehru: I am afraid
if the hon. Members had been carefully
reading the documents I have placed
on the Table of the House, which must
have appeared subsequently in the
Press many of the questions they put
would be automatically answered.

The hon. Member, Professor Ranga,
says something about my saying that
the NEFA area does not offer much
difficulty. I was referring not to any
final decision but to the Chinese offer
in which they have said, as the House
knows, that they will withdraw be-
hind the McMahon line, or the ridge,
or the water¢hed, whereas about
Ladakh they have not said anything
like that. In referring to that matter,
I said that it does not offer much di-
fficulty in NEFA because there they
are prepared to withdraw right away
from ouy territory, while in Ladakh
they are not prepared to do that.
Therefore, I said that the immediate
issue today, though it relates to NEFA
somewhat, in the main relates to
Ladakh.

Shri Ranga: In 1960 Premier Chou
En-lai stateq at a conference that they
have no claims at all over NEFA and
the real trouble was in Ladakh Yet,
they came and occupied that territory
by orce.

Shri Jawaharlal Nehru: I am afraid,
the hon. Member has got rather con-
fused.

Shri Ranga: Of course, we are all
confused. You lead us the way.
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Shri Jawaharlal Nehru: He talks
about a conference in which Mr Chou
En-laj said something, but nothing was
said in 3 conference of that kind. I am
talking of the present proposal in
which he has stated that they will
withdraw right to their idea of the
McMahon line—we leave that out as
to where the McMahon line is. There-
fore the second question that arises in
NEFA is what is going to happen to
the area from which they withdraw,
whether we go there in armed force,
whether we go there in police force or
whether we go there in civil adminis-
tration. These have nothing to do with
the final decision—these are tempo-
rary arrangements which we may
accept, may not accept or may accept
with variations, whatever it is.

As for Shri Anthony’s question, I
am sure when he thinks again he wil}
not accept, he will not agree, that we
should never, nobody should, in the
middle of war talk with each other,
talk with the enemy. That is a
position which nobodv has adopted
at any time. Here is a ccrtain posi-
tion arising from the withdrawal. It
is obvious that nobody in this House
wants to tell the Chinese: do mnot
withdraw. That is obvious. (Inter-
ruptions).
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Shri Jawaharlal Nehru: All these
matters of withdrawal, what happens
after that are very largely military
matters; they are not political mat-
ters. Political matters come in when
we decide on policies. These are
military matters. Therefore, we have
to consult our military chiefs etc. on
what temporary arrangement is
desirable, what we should press for
and what we should not press. I can-
not discuss all the military implica-
tions of any step that we may take.
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Shri Hari Vishnu Kamath: Sir, on
a point of order.

Mr. Speaker: I am afraid, there is
no point of order in this.

Shri Hari Vishnu Kamath: Regard-
ing the point raised by Shri Ranga,
both of your predecessors in office,
Shri Mavalankar and Shri Ayyangar
have upheld the point, and I am sure
you will also uphold it, that no
policy statements should be made
outside the House when Parliament
is in session.
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Shri Hari Vishnu Kamath: That
was the ruling given by both of your
predecessors that policy statements
should be made on the floor of the
House.

Mr. Speaker: If only he had allow-
ed me, I would have answered that
point. But he does not allow me. He
goes on standing up. That is the
difficulty.

Shri Priya Gupta: Sir, on a point
of order.

Mr. Speaker: Already, there is a
point of order. Let it be disposed of.
Then the second one can be taken up.

It is a settled fact, and agreed to by
Government as well, that if there is
an important statement of policy to
be made and the Parliament is in
session it has to be made inside the
Parliament, There is no dispute about
that, and that position has ever been
maintained. Government have agree-
ed to that. But the question ia
whether all the Ministers are pre-
cluded from giving any statement
anywhere, when they go out and they
meet press representatives or other
responsible persons, so long as it is
not contrary to the declared policy
of Government. Certainly, they can-
not be prechibited in this wav from
carrying out discussions or making
some statements that do rot go
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[Mr, Speaker]

against the broad policy that has
been laid down. That is the only
fact that has to be borne in mind. It
has been stated that nothing has been
done which is in violation of the
broad policy laid down by this Par-
liament or the policy adopted by the
Government itself. Therefore, there
was no occasion so far as that is
concerned. That is a settled fact and
there is no doubt about it. This should
not be raised again and again simply
on that fact.

What does Shri Ram Sewak Yadav
want?

sitoTw ¥Aw g (aEEE) o
X T4 a8 o7 fF ondr o Fea ¥
YT ot G ¥ gEr | oA N Aw
AR oEE B F AT F fF A% F
i H

TR WEET ¢ a7 N T qHAT

#t W ¥=F qEA : weAet wEkEY,
§E AT AT W QO &7 ARG g A
aF 9T F G AL AT | WX T
tfefaiz = & @1 7 Fg FwET
AT A wAEE I AR BN |

o g o om aw A g,
ST FBF T T I F@T AT, gAY
THT FET AT & A /T Fgr v 0
Fq K F UF TH AT T AT #Y
wwT fam, {67 a3 qarer of 77 fray
g W WX WT I &1 QAT AT
AT A IqT FT FEI RN !

N TN AT® qEE A N F Y
A AW FE AR AqF  IAAT TS
e AT FRIT AT 3 AW &
Ak # Al 39 A7 ¥ e w2y A
Afw Fer@ T ACA TF TR T Gy
T AR ATE I w7 F FAEST
F R AT E 139 F A F gAY AT
qT% A g 1 E F A FAG F Jaqd
sy, A fe T 9T ¥ T § waw
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q A7 FX W GO & F 9 7 goreA
AgA 8, I9F gATE FETS AT 2 |
atFEm A & foam F 91 fammEe
7 gIEIT F UAT dHAr aY 9E &%
faar fF ag wgra <= &1 3 7

WG WERA : GIEL A A6 qI}
q¥ g% 78 fear & fe &1 daen 78 <
frarmr &1 s\ T SETE Y ATEH
fafree Tge ¥ 2 far & 1 Y 99T
T & fF TETF FYE aEE AGT gAY
A ST waww ¢ fF 9fF 9w gx
#g 7T 2 fr ag 99 WA ¥ A g
S, TH IR qG IS AFAE Tl
2 afew Sfr Jgm o e 13

ARE & |

Wt AR AgE ;OO THE
# ag qm 78w § fmdr ==t awr
qEAY q5eg Fva § fE gwr oE oA
¥ agt T TG | F AR AT F A
F @y &, & ASOqT E oA W SN
AE | N FH A A E AT 9 A TG0
G AT | TF At F T L€ F A9 Ay
oY, woy qE g W A fR A A
T A FAT qgA e E, WA AT
FT T B AT Y | qH THEAE S T
¥ ouEr & AR e Fg 0 ® AwEE
g A1 qEAT AEY g I gAT B v
FX T 2 A AW AT A A WY

g

FE AT Y AT F AT T FEY AT
2 og ¥ fefeer & @ foe o9 & A
Feam, frw & a F qane g, fe ooy
Y ot & I A frea A hEe
FT qarT A F 1 AT Asrden F FET
T & fF Fg A f8Ne W ATE 9T
| ow & 8wl A AT g,
a7 1850 A AV &, T oo
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ATEA &, FH FT g, ag FT AR A
ARA A A | @ fAd @ W &
facg g2 ag S=iv F1 & | W Al
&1 gre fear w7, wew favge 1 foam
12 S G (B A e
T L I H FF & | AT T TEA FY
JTAY § T8 A= AT ATIT AW
¥ q 3491 &Y Fg a1 % 9g Fand,
AT G AEEE TATE, T 3T E
THH W qGT F A I3 AW E
39 F g geqd F1 999 72 a5 &,
FZFAT FLRE W A1 A A 5TH fFaAT1

Shri Hem Barua: On a point of
order, Sir.

Shri Hari Vishnu Kamath: On a
point of order, Sir, to your ruling that
you have given just now. The point
I raised was not with regard to some
Minister’s statement made outside
India, but with regard to the decision
taken by the Government to close our
Missions in Lhasa and Shanghai. That
is a policy decision,

Mr. Speaker: I have already said

that the demand was being made here.
There was no policy statement,

Shri Hem Barua rose—

Mr, Speaker: Is there another point
of order?

Shri Hem Barua: Yes, Sir. I have
listened to the hon. Prime Minis-
ter.

Mr. Speaker: It should be framed
in the form of a point of order. I
would not allow any other statement
to be made.

Shri Hem Barua: I will put it like
that. I have listened to the hon. Prime
Minister and the impression I get is
that about NEFA he has already en-
tered into some sort of negotiations
with China.

Some Hen, Members: No.
‘Mr. Speaker: Order, order,

Shri Hem Barua: Do not think that
I am intellectually an undeveloped
man,
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Mr. Speaker: I will request the hon.
Member again—I have already re-
quested him  once—that he should
frame the point of order and let me
see.

Shri Hem Barua: When there are
interruptions and they take me for a
fool. . . .

Mr. Speaker: No, no; he should not
have those apprehensions.

Shri Hem Barua: The impression
that I have got from what the Prime
Minister has said is that he has
already entered into some sort of
negotiations with the Chinese over
the question of re-occupation of
certain areas in N.EF.A whether by
civil settlers or others, I think this a
reversal of policy so far. Because,
we adopted a Resolution here and that
Resolution is quite different,  That
shows determination to resist, to throw
the Chinese from every inch of our
territory. That is the gist, that is the
idea behind the Resolution. Now, what
the Prime Minister says about enter-
ing into. . . .

Mr. Speaker: e is only making a
statement and not formulating the
point of order. What is the point of
order? (Interruptions) Order, order.
He is only making a speech. There is
no point of order so far that has been
made.

Shri Hem Barua: The point of order
lieg in the fact that the Prime Minis-
ter’s statement goes against the spirit
of the Resolution that our House
adopted.

Mr, Speaker: All right. He says that
it is his opinion, It is no point of
order at all. Nothing has been revers-
ed.

Shri Priya Gupta: I wanted to

Mr. Speaker: He’ wanted to know—
then there is no point of order. He
might sit down.

Shri Priya Gupta (Katihar): The
point of order is, until the House“or
the Prime Minister decides as to
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which McMahon line, whether the
Chinese interpreted McMahon line or
this Government’s interpreted Mc-
Mahon line is to be taken, how can
the Government decide and stick to
the Resolution?

Mr. Speaker: Order, order,

Shri Priya Gupta: The Chinese
position, could he call it invasion or
aggression? The Prime Minister re-
ferred to two McMahon lines. We
want a clarification.

Mr, Speaker: Order, order; would
he sit down or not? Is this a point of
order?

Shri Priya Gupta: Yes.

Mr. Speaker: No. It is not. Order,
order now. Would he leave this to
mec? Have I to decide or would he

decide for himself that this is a point
of order?

st sEEER men (foeei)
AT WEIRT, FUFRT TOAR W g
fF @ owet AR F 9 e # aw
oW g, § FAE WA S F Sy
=g g i fam e Tl 7 37 faafa

-~

.

SEUR WP ¢ T A F A
gue @A Aifed fF ae W AR
FT G @I 8, AR awar & fF s« 3=t
AR G & A § A FAY I

LS AR G A

st ar (feaR) @ o @Y fE
CEIE A

e wEd | R g9 A
T AIAAYT AEET &9 A F3 A1 A 98
T B T G FE AT Al
T U gAY & A T o9 A 8
Fafad 0¥ fom Y S 7@ @
e faaar @)
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N ywEEER Qe |/ ag SEET
argar § & o fax oedl 3 @ faafs
FTT § TR qEAW e &, SRt @}
e & ag 7 & o g@ faufa
# g0 S MR A @, 5K o qraey
# v favig &, @ 7 agr a8 waeaw
a5 & fx o faufs o § gAR Ay
& = gg fauw wvawit oo §ar
o T R & iy S muw oEw
oo S99 arfedi &Y @ & ar saar
fafwar sR 7 sdifs smeew ¥
T gt Fg vt s g
T WTPA HIWT AT TR AT T
afaf¥ad a7 o= g, a avwr
1 IF AT B oAy et g 7

gy AR ¢ ag faeger  Hew
TG g | W & ST w1 JEVT Agl
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st awEY  wew WERA, qE AT

o WA - § AR AT A
CAE T

e S A awEe fed § s
TaEe 7 g9 faar § AR 99 9T am
T

Shri Raghunath Singh (Varanasi):
Sir, under Rule 197, I call the atterition
of the Minister of Defence to the
following matter of wurgent public
rmportance and I request that he may
make a statement thereon:

Transfer of prisoners of war by the
Chinese.

Mr. Speaker: That has been
answered,

12.54 hrs.
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Shri Tyagi (Dehra Dun): I-beg to
present the Fourth Report of the Pub-



